13.15 hrs.

Title: Urged the Government to make a statement regarding massacre of Amarnath Pilgrims and killings of innocent
people of a community in Doda, Kashmir and to adopt all possible security measures.

SHRI HANNAN MOLLAH (ULUBERIA): Mr. Deputy-Speaker, Sir, | would like to draw the attention of the House to
the abject failure of the Central Government to protect the pilgrims to Amarnath. In spite of the same type of incident
that happened last year, the Government have failed to take precautionary measures and they have thrown the
pilgrims to the open attack of the militants. The security arrangement has totally failed and 13 people were killed,
including two boys from my district. The Government are behaving in a very callous manner not only in handling the
situation, but also in taking care of the injured people after the bomb blast. When we tried to contact the
Government, they could not help immediately. When we went to Delhi Airport to collect the dead bodies, we found
that no BSF official or any other official from the Central Government had accompanied the bodies. We then
collected the bodies and sent them to Kolkata.

So, | think, the Government is totally callous and they are mishandling the situation not only with regard to security
but also in helping and rehabilitating the injured people who were under attack.
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MR. DEPUTY-SPEAKER: Shri Mohan Rawale, let him complete first and then | will come to you. Please take your
seat.

Shri Hannan Mollah, kindly conclude now. There are many other Members who want to speak now.
SHRI HANNAN MOLLAH : Sir, | think the Government will make a statement and clarify all these questions.
MR. DEPUTY-SPEAKER: Shri Adhir Chowdhary, you have to associate yourself with him.

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Mr. Deputy-Speaker, Sir, in a series of stepped-
up militant activities Kashmir has, once again, hogged the limelight by the macabre killings of 13 people, including
pious pilgrims at Sheshnag on their way to Amarnath, two of whom from my state also, were killed in a bomb blast.
The militants had struck again in a village called Chirgi in Doda district.

Sir, it is significant to note that in the aftermath of Agra Summit, the militants have got an extra fillip in unleashing a
reign of terror with a view to scaring away the people of a particular community from the Valley. In spite of having
well-knit security arrangements, incidents of killing are reported everyday.

Shelling from across the border has also been reported. The caravan of dead is continuing.
MR. DEPUTY-SPEAKER: Please conclude.

SHRI ADHIR CHOWDHARY: All these grim incidents are bearing an eloquent testimony that in spite of security
arrangements and the much-hyped cease-fire in March, the militants have not at all been defanged. Therefore, |
urge upon the Government to take all measures to protect the lives of the common people in the Valley.

MR. DEPUTY-SPEAKER: Hon. Members listed at serial Nos. 28, 34, 35 and 36 are to associate. Now, Shri
Swadesh Chakraborty.

...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Mohan Rawale, after their association, if you want, | will give you a chance. Now,
Shri Chakraborty will speak.

...(Interruptions)
MR. DEPUTY-SPEAKER: Shri Rawale, do not waste the time now.
...(Interruptions)
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MR. DEPUTY-SPEAKER: Now, Shri Rawale, you have had your chance.



Shri Chakraborty, you have to associate briefly.

SHRI SWADESH CHAKRABORTY (HOWRAH): Mr. Deputy-Speaker, Sir, two boys, who were killed, belonged to
my constituency. But what is most important is the cruel attitude of the Union Ministry of Home Affairs towards the
victims of that incident. They took no care to receive the bodies. Even the injured persons have not been given the
treatment immediately. We had to take care of the injured persons. From Srinagar, they were brought to Delhi. From
there, we had to despatch them to Kolkata. No one from the Union Ministry of Home Affairs was present either at
Srinagar or Delhi or at Kolkata to look after the dead and other victims. So, | want to draw your kind attention to this
unparalleled and cruel attitude of the Ministry of Home Affairs. That is the most important factor.

SHRI PRIYA RANJAN DASMUNSI : Sir, | would like to convey my deep sentiments, through you, to the hon.
Minister of Parliamentary Affairs so as to convey these to the Minister of Home Affairs. When this incident took
place in the Kashmir Valley affecting the Amarnath Yatris, the very next morning, | collected all the information about
the deaths of Shri Asim Ghosh, Shri Surojit Konar of Howrah and Shri Chanchal Alok and other injured very badly. |
sent a fax, since Shri Advani was not available at home — there was a holiday - to his office immediately to escort
these people to Kolkata with full medical cover and to hand over the bodies by the Government of India’s
representative at Kolkata to the families and to arrange adequate compensation, and also full treatment of those
persons who were injured. | was assured after two hours by that office that everything possible would be taken care
of and | should not be worried at all.

Incidentally, | gathered the information about what had happened. | fully share the concern expressed by Shri
Swadesh Chakraborty and Shri Hannan Mollah. What they have said is absolutely correct. It was a cruel treatment.
Nobody from the Government of India went to these families escorting neither the bodies nor any compensation or
treatment support was there.

Last time, when Amarnath massacre was debated in this very House under Rule 184, under my Motion, there was a
positive assurance from the Government that its recurrence in future would be prevented and effective steps would
be taken. But nothing of that kind has happened.

| appeal, through you, to the Minister to make a statement about the massacre of Amarnath pilgrims in Kashmir as
also about the killing of innocent people of a community in Doda. They have figured in the Prime Minister's
statement today. The Minister of Home Affairs must make a comprehensive statement in the House either before
the rise of the House today or tomorrow at the first available opportunity. Otherwise, it would be presumed that the
Government is not serious about this matter.
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MR. DEPUTY-SPEAKER: That will not go on record.
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MR. DEPUTY-SPEAKER: Nothing will go on record.
(Interruptions)™

MR. DEPUTY-SPEAKER: Shri Rawale, please do not waste the time of the House. | have given the floor to Shri
Acharia.

...(Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Sir, more than one lakh workers...(Interruptions)
MR. DEPUTY-SPEAKER: Please allow him to speak.
...(Interruptions)
MR. DEPUTY-SPEAKER: Now, | have given the floor to Shri Basu Deb Acharia.
...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Mohan Rawale, what is going on? This is Zero Hour. You have raised the matter
and the Minister has responded to it. It is not a discussion. You are going to have a full-fledged discussion on this in
this very House. Please do not waste the time of the House.

Now, Shri Basu Deb Acharia.



